
 16.05  hrs.

 Title:  References  made  on  the  conclusion  of  fourth  session  of  the  Thirteenth  Lok  Sabha.

 MR.  SPEAKER:  Hon.  Members,  today  we  come  to  an  end  of  the  Fourth  Session  of  the  Thirteenth  Lok  Sabha,
 which  commenced  on  24!  July  2000.  The  House  had  a  total  of  22  sittings  spread  over  145  hours.

 During  the  Session,  the  Lok  Sabha  transacted  several  items  of  important  financial,  legislative  and  other  business.
 The  Supplementary  Demands  for  Grants  (General)  and  (Railways)  for  the  year  2000-2001  and  the  Excess
 Demands  for  Grants  for  the  year  1997-98  were  voted  by  the  House.  Twenty  Bills  were  passed  by  the  Lok  Sabha
 including  the  three  States  Reorganisation  Bills,  that  would  create  three  more  States  out  of  the  present  States  of
 Madhya  Pradesh,  Uttar  Pradesh  and  Bihar.

 The  Motor  Vehicles  (Amendment)  Bill  2000  seeking  to  check  pollution  on  uncontrolled  alterations  of  engines  of  the
 vehicle  and  the  Cable  Television  Network  Regulation  (Amendment)  Bill  2000  seeking  to  provide  programme  and
 broadcasting  codes  for  all  kinds  of  channels  were  also  passed.  Two  Constitution  (Amendment)  Bills,  the
 Constitution  Eighty-Sixth  (Amendment)  Bill  1999  and  the  Constitution  Eighty-Eighth  (Amendment)  Bill  1999  were
 passed  by  the  Lok  Sabha.  While  the  former  would  exempt  the  State  of  Arunachal  Pradesh  from  the  application  of
 the  provision  of  the  Constitution  relating  to  the  reservation  of  seats  in  Panchayats  for  the  Scheduled  Castes,  the
 latter  would  provide  concession  to  members  of  the  Scheduled  Castes  and  Scheduled  Tribes  in  promotion  to
 services  or  posts  under  the  Central  or  State  Governments.

 The  House  had  fruitful  debates  on  four  important  matters  of  public  importance  under  Rule  193.  These  are:
 Resolution  passed  by  the  Jammu  &  Kashmir  Legislative  Assembly  for  Autonomy,  Loss  of  lives  and  property  due  to
 floods  in  various  parts  of  the  country,  Disinvestment  of  public  sector  undertakings  and  Atrocities  on  linguistic  and
 religious  minorities  in  the  country.

 Another  issue  regarding  the  killing  of  innocent  persons,  including  pilgrims  of  Amarnath  Yatra  in  Jammu  &  Kashmir,
 and  need  to  appoint  a  commission  of  enquiry  headed  by  a  sitting  Judge  of  High  Court  to  inquire  into  the  matter  was
 discussed  under  Rule  184.

 Two  important  matters  were  raised  by  Members  by  way  of  Calling  Attention  and  the  concerned  Ministers  made
 statements  thereon.  These  were  on  difficulties  faced  by  the  jute  growers  and  the  situation  arising  out  of  the
 reported  decline  of  rupee  in  the  foreign  exchange  market.  Fourteen  other  statements  were  also  made  by  Ministers
 on  different  issues.

 As  regards  the  Question  Hour,  out  of  460  Starred  Questions  listed,  65  were  orally  answered  in  the  House,  while
 replies  were  given  to  5142  Unstarred  Questions.  There  were  two  Short-Notice  Questions  as  well.

 As  regards  the  Private  Membersਂ  Business,  45  Bills  were  introduced,  of  which  two  were  discussed.  Two  Private
 Membersਂ  Resolutions  were  also  discussed.  Members  raised  163  matters  under  Rule  377,  while  349  matters  of
 public  importance  were  raised  during  the  Zero  Hour.

 In  this  Session,  the  Departmentally  Related  Standing  Committees  presented  36  reports.  The  Lok  Sabha  sat  late  on
 several  days  to  complete  the  listed  business.  This  was  made  possible  because  of  the  wholehearted  support  and
 willing  cooperation  that  |  received  from  all  sections  of  the  House.

 |  am  indeed  thankful  to  each  and  every  Member  of  the  House.  |  am  extremely  grateful  to  the  hon.  Leader  of  the
 House,  the  hon.  Leader  of  the  Opposition,  the  leaders  of  various  parties  and  groups  in  the  House  as  also  the  Chief
 Whips  and  Whips  for  their  kind  cooperation  and  courtesy  extended  to  me  and  to  my  colleagues,  the  hon.  Deputy-
 Speaker  and  the  members  of  the  Panel  of  Chairmen.

 During  the  Session,  destiny  made  us  to  make  Obituary  References  to  two  of  our  very  distinguished  sitting
 Members,  Shri  Rajesh  Pilot  and  Shri  P.R.  Kumaramangalam.

 The  sudden  and  tragic  death  of  these  two  youthful  and  dynamic  leaders  is  a  great  loss  to  the  whole  nation.  They
 will  be  missed  inside  as  well  as  outside  Parliament.

 प्रधान  मंत्री  (श्री  अटल  बिहारी  वाजपेयी):  अध्यक्ष  महोदय,  वाकालीन  सत्र  समाप्त  हो  रहा  है।  इस  सत्र  की  उपलब्धियों  पर  हम  संतो  प्रकट  कर  सकते  हैं।
 कानूनी  कार्यवाही  में  संसद  पिछड़  जाती  है।  अन्य  वय  चर्चा  के  लिए  यहां  आते  हैं,  ये  समय  ज़्यादा  ले  जाते  हैं।  इस  तरह  की  शिकायतें  हुआ  करती  थीं।  अब  ऐसी  कोई

 सहयोग  मिला  और  वह  काम  भी  पूरा  हुआ  है।  हम  कानून  बनाने  का  काम  सफलता  से  कर  रहे  हैं।  इसमें  दो  संविधान  संशोधन  विधेयक  भी  शामिल  हैं।

 महोदय,  आज  जैसा  सदन  का  गठन  है,  उसमें  यह  आशंका  होनी  स्वाभाविक  थी  कि  किसी  विधेयक  के  पक्ष  में  दो-तिहाई  बहुमत  कैसे  जुटाया  जाएगा,  उसके  लिए  कया



 अधिक  प्रयत्न करने  पड़ेंगे,  लेकिन  सदन  के  सभी  पक्षों  के  सहयोग  से  और  विशे  कर  मुख्य  प्रतिपक्ष  के  [सहयोग से  बहुमत  .से  अधिक,  सचमुच  में  .सर्वसम्मति से  दोनों  सं
 विधान  संशोधन  विधेयक  पास  हुए  हैं।  इस  तरह  का  वातावरण सदन  में  बना  रहे,  यह  बहुत  जरूरी  है।  साथसाथ  हम  अपनी  समस्याओं  पर  विचार  करें,,  उन्हें हल  करें
 और  मतभेदों  का  प्रकटीकरण  भी  अधिक  संयमित  ढंग  से  होना  चाहिए,  ऐसा  मुझे  लगता  है।

 महोदय,  आज  इस  सत्र  के  अंतिम  दिन,  मैं  एक  अनुरोध  करना  चाहूंगा,  और  मैं  प्रतिपक्ष  में  था,  तब  भी  यह  बात  कहता  था  कि  प्रश्न-काल  को,  प्रश्न-काल के  रूप  में  ही
 चलने  देना  चाहिए।  प्रश्न-काल  में  किसी  तरह  का  व्याघात  उत्पन्न  किया  जाए,  यह  ठीक  नहीं  है।  अगर  किसी  बात  पर  उत्तेजना  है,  तो  प्रश्न-काल  के  बाद  हम  उन
 मामलों  को  उठा  सकते  हैं  और  बड़ी  गंभीरता  के  साथ  और  प्रखरता  के  .साथ  उठा  [सकते  हैं,  लेकिन  प्रश्न-काल  की  थोड़ी  सी  गरिमा  बनी  रहनी  चाहिए।  मैं  चाहूंगा  कि
 ot  दलों  के  सभी  इस  पर  विचार  करें।  पहले  एक  बार,  पुरानी  लोक  सभा  में  फैसला  हुआ  था  कि  प्रश्न-काल  को  छेड़ा  नहीं  जाएगा,  लेकिन  वह  बात्  छोड़  दी  गई
 और  प्रश्न-काल  संकट  में  आता  रहा।  आज  तो  आपने  बड़ी  कुशलता  ससे  प्रश्न-काल  में  जो  व्याघात  हो  रहा  था,  उसको  बहुत  छोटा  कर  दिया।  ऐसी  कुशलता  आपने
 अध्यक्ष  महोदय  कई  बार  दिखाई  है।  थोड़ी  सी  कुशलता  हमारे  संसद-सदस्य  भी  दिखाएं,  नई  पद्धति  और  नई  परिपाटी  लागू  करें।

 महोदय,  जैसा  आपने  कहा,  हम  अपने  दो  सद्स्यों  को  इस  सत्र  में,  जो  आज  [समाप्त  हो  रहा  है,  खो  चुके  हैं।  श्री  राजेश  पायलट  और  श्री  पी.  रंगराजन  कुमारमंगलम।  दोनों
 अभी  सफलता  की  सीढ़ी  पर  दृढ़ता  के  साथ  चढ़  रहे  थे।  उनका  भविष्य  ज्ज़्वल  था।  अब  वे  हमारी  श्रद्धांजलि  के  ज  हो  गए  हैं।  उनके  अभाव  को

 झेलते  हुए  हम  अपना  काम  कर  रहे  हैं।  सारे  देश  में  इस  बात  का  असर  पड़ा  है  कि  संसद  भले  ही  कितने  मतभेदों  में  बंटी  हुई  हो,  लेकिन  [संकट  के  सम्य,  शोक  के  सम्य
 और  दूसरे  बाहरी  आरक्षण  के  भाव  में  इकट्ठी  हो  जाती  है,  सारा  देश  खड़ा  हो  जाता  है।

 महोदय,  आपके  नेतृत्व  को  बहुत-बहुत  बधाई  और  इसी  तरह  से  हम  संसद  का  पूरा  सत्र  और  पूरी  टर्म  पूरी  करेंगे,  इसकी  मुझे  पूरी  आशा  दिखाई  देती  है।

 SHRIMATI  SONIA  GANDHI  (AMETHI):  Mr.  Speaker,  Sir,  we  have  come  to  the  end  of  the  Fourth  Session  of  this
 House.  During  this  one  month,  many  important  issues  have  been  discussed,  have  been  debated  and  a  great  deal  of
 work  has  been  done.  |  would  like  to  congratulate  you,  Sir,  for  so  deftly  guiding  this  House.

 One  item  stands  out,  and  that  is,  the  creation  of  the  three  new  Statesa€ਂ  Uttaranchal,  Chhatisgarh  and  Jharkand.
 Through  you,  Mr.  Speaker,  |  would  like  to  convey  my  good  wishes  as  well  as  those  of  the  Congress  Party  to  all  the
 people  of  the  three  new  States  and  to  their  prospective  Governments.

 A  number  of  significant  Bills  have  been  passed,  approved  by  this  House.  Here  again  the  Congress  Party  took  a
 positive  stand  because  it  believed  that  those  Bills  contained  elements  which  were  constructive  and  in  the  interest  of
 the  people.

 However,  on  certain  matters,  we  were  not  fully  satisfied  with  the  response  of  the  Government.  The  massacre  of
 Amarnath  pilgrims  and  similar  incidents  in  Jammu  and  Kashmir  have  shocked  the  entire  nation.  The  reply  of  the
 Home  Minister  to  our  demand  for  a  Judicial  Inquiry  was  far  from  convincing.  To  our  mind,  it  betrayed  a  sense  of
 insecurity  and  defensiveness.  We,  as  a  responsible  political  Party,  as  a  responsible  Opposition,  supported  the
 Government  opening  a  dialogue  in  Kashmir  in  an  effort  to  bring  about  peace  in  this  troubled  State.  But  we  are
 concerned  at  the  seemingly  confused  manner  in  which  this  delicate  and  most  important  exercise  was  undertaken.
 There  seems  to  be  no  clear  policy,  no  well  thought  out  strategy.  While  we  reiterate  our  full  support  to  the  peace
 initiative  in  Jammu  and  Kashmir,  we  urge  the  Government  to  act  in  a  more  co-ordinated  and  effective  manner.

 We  strongly  condemn  the  role  of  Pakistan  in  continuing  to  foment  and  encourage  trans-border  terrorism  and  violent
 acts  as  also  their  ongoing  attempts  to  sabotage  the  peace  process  in  Jammu  and  Kashniir.  In  spite  of  this  Session
 being  a  busy  one,  several  vital  items,  several  vital  subjects  were  not  discussed  in  the  House.

 Sir,  yet  another  Session  has  gone  by  but  the  Government  has  not  found  the  consensus  it  promised  to  seek  on  the
 Women's  Reservation  Bill.  We  believe  we  must  take  this  matter  up.  We  have  waited.  The  women  of  our  country
 have  waited  long  enough.  Therefore,  we  would  like  a  commitment  from  the  Government  that  this  Bill  will  be  brought
 before  this  House  for  a  final  verdict  during  the  Winter  Session.

 With  great  difficulty,  we  had  also  managed  to  plan  for  a  discussion  on  the  Kargil  Report.  But  yet  we  could  not  do  so.
 Of  course,  because  of  the  passing  away  of  Shri  Rangarajan  Kumaramangalam,  this  debate  had  to  be  postponed.
 But  our  Party  considers  this  to  be  a  matter  of  great  importance.  It  is  a  subject  which  we  believe  must  take
 precedence  over  many  other  issues.

 We  hope  that  it  will  be  taken  up  right  at  the  beginning  of  the  Winter  session.

 The  Prime  Minister  had  also  given  an  assurance  to  this  House  as  well  as  to  the  country  on  the  CTBT.  He  had
 assured  us  that  he  would  strive  to  evolve  a  consensus  on  the  CTBT.  We  do  trust  that  he  will  stand  by  his
 commitment.

 Many  of  the  Members  in  the  House  have  expressed  their  concern  on  the  disinvestment  policy.  We  have  requested
 you,  Mr.  Speaker,  Sir,  to  set  up  a  Standing  Committee  on  Disinvestment  so  that  our  Members  can  get  an
 opportunity  to  express  their  views,  so  that  their  concerns  are  adequately  addressed  and  a  clear  and  transparent
 policy  is  laid  down.



 Before  |  conclude,  |  would  like  to  say  that  we  are  most  concerned  about  the  loss  of  life  and  property  due  to  floods  in
 Arunachal  Pradesh,  in  Himachal  Pradesh,  in  Bihar  and  in  Andhra  Pradesh.  This  morning  many  Members  of
 Parliament  from  Andorra  Pradesh  have  brought  this  issue  up.  We  do  sincerely  hope  that  at  all  relief  measures,
 which  are  due,  will  be  speedily  taken  up.

 |  trust  that  the  Government  will  strive  to  find  solutions,  not  only  in  words  but  also  in  action,  to  the  various  issues
 which  we,  in  the  Congress  Party  as  well  as  others  in  the  Opposition  Parties,  have  taken  up.  On  our  part,  |  assure
 you  our  support  to  all  those  policies,  which  we  believe  to  be  in  the  interests  of  the  people  of  our  country.

 In  the  end,  |  would  like  to  extend  to  you  our  thanks  and  our  good  wishes  and  through  you  our  good  wishes  to  the
 Prime  Minister,  to  his  Government,  to  our  colleagues  in  the  Opposition  Parties  and  to  all  Members  of  this  House.

 SHRI  SOMNATH  CHATTERJEE  (BOLPUR):  Mr.  Speaker,  Sir,  |  wish  to  sincerely  thank  you  for  the  accommodation
 that  you  have  always  shown,  particularly  to  the  Opposition.  Knowing  as  |  do,  your  commitment  to  parliamentary
 democracy  and  realising  the  role  of  the  Opposition  which  is,  in  any  event,  quite  divided  in  the  sense  of  so  many
 parties  in  the  Opposition,  but  with  your  able  guidance  and  your  unfailing  courtesy  shown  to  all  the  Members,  we
 have  been  able  to  do  substantially,  what  we  had  decided  to  perform.

 Of  course,  |  must  concede  that  precious  time  of  this  House  has  not  been  utilised  in  a  manner  that  it  should  have
 been.  And  |  am  not  blaming  anybody,  but  jointly  we  have  to  consider  about  it,  how  to  avoid  it  in  future,  not  only  the
 Question  Hour  but  others.  |  know  about  our  Prime  Minister's  commitment.  Of  course,  |  can  assure  him  that,  that
 commitment  is  not  of  his  alone.  All  of  us  believe  in  that.  But  situations  develop,  in  spite  of  our  wishes,  things
 happen.  But,  not  only  the  Question  Hour,  we  must  see  to  ourselves  that  this  time  is  utilised.  Many  many  important
 issues  could  not  be  discussed.  Several  important  economic  aspects,  not  only  the  question  of  disinvestment,  the
 serious  situation  now  faced  by  the  workers  in  these  public  sector  undertakings  could  not  be  discussed.  So  many  of
 them  are  closed  down.

 They  are  losing  jobs,  and  salaries  are  not  being  paid.  |  can  understand  even  if  there  is  an  inexorable  trend  of
 privatisation.  But  how  can  it  be  done  with  a  least  damage  to  the  fabric  of  our  society,  with  a  least  damage  or  least
 problem  to  the  working  class  of  this  country?  These  are  very  serious  matters,  which  are  required  to  be  discussed
 more  deeply  on  the  floor  of  the  House.

 |  know  that  many  hon.  Ministers  |  do  not  want  to  point  them  out  because  |  do  not  know  how  the  hon.  Prime
 Minister  will  feel  also  feel  unhappy.  They  express  privately,  but  they  cannot  do  it  openly.  But  even  that
 opportunity  could  be  there.  Shri  Ananth  Kumar,  please  do  not  look  at  anybody.  ...(/nterruptions)

 Sir,  we  have  not  found  time  to  discuss  the  foreign  policy,  the  CTBT  and  so  many  other  issues.  This  is  a  forum  to
 which  the  whole  country  is  looking  at.  |  Know  that  this  should  not  be  a  mere  talking  shop,  apart  from  important
 legislations  good,  bad  or  indifferenta€’that  the  Government  brings  and  gets  passed  with  our  cooperation,  with  the
 sweet  words  of  the  hon.  Minister  of  Parliamentary  Affairs.  |  do  not  know  as  to  why  he  gets  angry  sometimes.
 Probably,  he  gets  some  thrashing  from  the  hon.  Prime  Minister  and  he  gets  it  on  us!  But  we  have  a  good  working
 arrangement.  |  must  thank  the  hon.  Minister  of  Parliamentary  Affairs  also.  He  has  been  accommodating.  That  is
 needed.

 Sir,  yesterday  |  said  that  "Ranga"  was  the  successful  Minister  of  Parliamentary  Affairs  because  of  the  total
 understanding  between  him  and  the  Opposition.  His  unfailing  not  only  courtesy,  but  his  spirit  of  accommodation,  his
 attitude  of  friendliness  and  his  attitude  of  the  spirit  of  cooperation,  all  these  things  make  one  a  successful  Minister
 of  Parliamentary  Affairs.  Now,  we  have  also  one  good  Minister  of  Parliamentary  Affairs,  but  for  his  weakness  for
 Mumbai.

 Sir,  there  are  many  other  issues  which  we  wanted  to  discuss.  |  hope  we  shall  find  time  for  them  during  the  next
 Session.  Let  us  also  decide  to  bring  a  little  less  number  of  Bills  and  do  some  other  business  here.  Of  course,  we
 are  passing  all  the  important  Bills.

 Sir,  we  end  this  Session  with  the  hope  and  belief  that  not  only  in  the  maintenance  of  parliamentary  democracy  in  a
 better  form  but  in  a  more  effective  functioning  and  deliberations  in  this  House,  we  will  get  the  fullest  support  from
 you.  |  must,  once  again,  express  my  sincerest  thanks  and  gratitude  to  the  Chair.  Sir,  with  you  presiding  the  House,
 it  has  given  us  a  great  hope  and  faith  that  we  shall  perform  here  better  and  better.

 MR.  SPEAKER:  For  the  information  of  the  hon.  Members,  time  lost  due  to  interruptions  was  13  hours  and  43
 minutes  and  the  time  made  up  by  sitting  late  was  36  hours  and  39  minutes.

 Hon.  Members  may  now  stand  up  as  Vande  Mataram  would  be  played.



 16.29  hrs.

 National  Song

 (The  National  Song  was  played.)

 MR.  SPEAKER:  The  House  stands  adjourned  sine  die.

 16.30  hours

 The  Lok  Sabha  then  adjourned  sine  die.


